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ALLOCATION OF EDIBLE OIL TO 
GUJARAT 

2442. SHRI N. J. RATHVA: Will the 
Mi"ister of CIVIL SUPPLIES, CONSU-
MER AFFAIRS AND PUBLIC DISTRI-
BUTION be pleased to state : 

(a) whether there is a shortage of edible 
oil in Gujarat resulting in higher prices: 

(b) whether the Government of Gujarat 
has submitted any demand for alloca'ion of 
imported edible oil; and 

(c) if so, the monthly demand of the 
State and allocation of edible 0] made 
during 1992-93 and 1993-94? 

Tf.fE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION AND MINISTER OF 
STATE IN THE MINISTRY OF COM-

MEROE (SHRI KAMALUDDlN AHMED); 
(a) No shorta~e of edible oils has been 
reported by the State Government in Guja-
rat. The prices of edible oils are lower 
than those prevailed in the corresponding 
period last yeur. 

(0) and (c) Gov~rnment of Gujarat bad 
dem~nded edible oils to the extent of 
8000 MTs a month for the year 1992 upto 
October. No specific demand for edible 
oil has been received thereafter. A quan· 
tity of 6150 MTs imported palmolein was 
aIloca'ed to Gujarat during the financial 
year 199293. No allocation has been made 
during the current financid year. 

ARASIKERE-HASSAN BROAD GAUGE 
RAn.W A Y LINE 

2443. SHRI G. MADEGOWDA: WiII 
the Minister of R",n.WAYS he pJea~ed to 
state: 

(a) whether an) survey ha, been con-
jucted for hying of broad-!!3uge railway 
line between Arasikere and Hassan; 

(b) if <;0, whether the Government have 
started the construc'ion work of this nil-
way line; 

(c) the estimated cost of the "roject and 
the amonnt provided for the above work 
durin, 1992-93: ar;d 

---------_. -_ 
(d) the time schedule fixed for its com-

pletion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAIL WAYS (SHRI K. C. 
I.ENKA) : (a) Yes, Sir. 

(b) No, Sir. 

(c) The approximate cost of this work 
will be Rs. 176 crores. No outlay was 
provided in 19992-93. 

\d) Work is yet to be included in the 
budget and therefore the time schedule for 
completion is not yet fixed. 

MARKET INTERVENTION OPERA-
TION FOR VEGETABLE OIL 

2444. SHRI D. VENKATESWARA 
RAO: Will the Minister of AGRICUL· 
TURE be pleased to state : 

(a) whether lhe Committee under the 
chairman,hip of Shri P. V. Desai. Chair-
man, Bureau of Industrial Costs and 
Prices (BTCP) has recommended some 
measures to contain losses under Market 
Tnten:ention Operation for yegetable oil: 

(b) if so, the details thel eof: and 

(c) the steps taken or proposed to be 
taken by the Government on recommen-
dations made of the Committee? 

THE MINISTER OF STATE IN THE 
MINISTRY OF NON-CONVENTIONAL 
ENERGY SOURCES AND MINISTER 
OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA 
KUMAR): (a) and (b) The Committee. 
in order to contain losses in future under 
Market Intervention operation (MTO), 
recommended that consumer prices of 
"Dhara" oil at retail end under MIO 
,hould be fixed only on commercial con-
,iderations and a ceiling may be prescribed 
on Government obligations toward~ re-
coupment of losses under MIO. 

(c) The Empowered Commttee on Oil-
seeds Policy (ECOP) considered the diver-
~~nt views expressed by the members of 
the "Desai Committee' on various aspects 
of the m'.ltter and recommended that the 
losses suffered by the National Dairy 
Development Board (NDDB) in MIO may 




